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RaIlway Acddmts 

6392. DR. SUSHILA NAYAR: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether it is a fact that Drivers of 
Northern Railways ~ submitted some 
susgeations regarding ~  to lessen 
the chances of Railway accideots iD the 
country; 

(b) if so, the main recommeodations 
made thereiD; aod 

(c) Gove,nment's reaction thereto? 

THE MINISTER OF RAILWAYS (DR. 
RAM SUBHAG SINGH): (al to (c). Some 
drivers of the Northern Railway had made 
certaiD su"cstions like provision of facilities 
in ruooing rooms requirement of vacuum 
on engiDe" provision of road sips and 
supply of uniforms. etc. Some of the 
u~ o  were already coven:d by the 

extent policy some were found to be im-
practicable whilp some others were iD the 
nature of complaints which were looked 
iDto. Some compJaiDts· were due to mis-
conceptions in regard to which the 
Northern Railway was to explaiD the 
correct position to the Drivers c8ncemed. 

Mfs. CCICIl* ADm ComPIIDY Ltd., Kaopur 

6393. SHRI NARENDRA SINGH 
MAHIDA: Will the MiDister of INDUS-
TRIAL DEVELOPMENT, INTERNAL 
TRADE AND COMPANY AFFAIRS be 
pleased 10 refer to the reply given to Un-
starred Question No. 2311 on the 27th 
November, 1968 and state: .' .. 

(a) whether Government have since exa-
mined the proposal to take over MIS. Cooper 
Allen Company Limited, Kanpur; and 

lb) if so, the decision taken thereon? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED): (al Yes, Sir. 

(b) Government have decided to take 
over the Cooper Allen and the North West 
Tannery Units of the British India Corpo-
ration Ltd., Kaopur. These units will be 
owned and managed by the Tannery and 
Footwear Corporation of India Limited, a 
public sector undertaking. 
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